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[Mr. Speaker]

shown in the fourth column of the
Order Paper be granted to the
President out of the Consolidated
Fund of India to complete the sums
necessary to defray the chargeg that
wil] come in course of payment
during the year ending the 31st

APRIL 26. 1978

of Communication,

Energy ete.
day of March, 1979, in respect of
the heads of demands entered In
the second column thereof agminst
Demands Nos. 47 to 57 relating to
the Ministry of Home Affairs.”

392

The motion was adopted.

Demands for Grants, 1978-79 in respest of the Ministry of Home Affairs voted by Lok Sabha.

1

Name of D

No. of Amount of Demand for Grant  Amount of Demand for Grant

Demand on account voted gy the House  voted by the House
on 16-3-1978
! 2 8 4
Revenue Capital Revenue Capital
Rs. Ras. Rs. Rs.

MINISTRY OF HOME AFFAIRS

4. Minisry of Home Affairs 41,40,000 2,07,00,000 .

48. Cabinet 21,39,000 1,06,98,000 i

49- rtmeat of Personnel and

ministrative Reforms 1,29,80,000 6,19,02,000

50. Police 86,43,04,000  1,21,67,000  102,19,73,000 6,08,33,000

51. Census 86,63,000 4,33,14,000

52. Other Expenditure of the

Ministry of Home Affai 81,76,58,000 14,15,34,000 149,58,50,000  62,40,95,000

53 Delhi 28,67,78,000  14,64,33,000 118.38,02,000 78,21,64,000
54 Chandigarh 3,50,64,000  1,61,87,000 17,98,23,000  8,00,32,000
55. And and Nicobar Iilands  4,16,27,000  2,24,50,000  20,81,36,000  11,22,48,000

56. Dadra and Nagar Haveli 42,41,000 42,76,000 2,12,03,000 2,13,79,000

7. Lakshadweep 84,63,000 31,76,000  4,29,17,000 1,58,78,000
18.05 hrs,

DEMANDS* FOR GRANTS, 1978-79—
Contd.

MxNisTERs OoF COMMUNICATIONS,
ENERCEY, FINANCE, ETC. ETC.

MR. SPEAKER:; 1 come to the
Outstanding Demands. The question
is:

«That the respective sums not ex-
ceeding the amounts on Revenue
Account ang Capital Account shown
in the fourth column of the Order
Paper be granted to the President out

of the Consolidated Fund of India to
complete the sums necesstry to de-
tray the charges that will come in
course of payment during the year
ending the 81st day of March, 1979,
in respect of the heads of demands

sMoved with the recommendation of

the President.



393 D.G. 1978-79 Min. VAISAKHA 6, 1900 (SAKA) of Communication, 394
Energy etc.

entered in the second column there-
of against:—

(1) Demands Nos. 14 to 18 re-

lating to the Ministry of Communi-
cations;

(2) Demands Nos. 28 to 30 re-
lating to the Ministry of Energy;

(3) Demands Nos. 32 to 43 re-
lating to the Ministry of Finance;

(4) Demands Nos. 67 and 68 re-
lating to the Minisiry of Law, Jus-
tice and Company Affairs;

(5) Demand; Nos. 72 to 74 re.
lating to the Ministry of Planning;

(8) Demands Nos, 79 to 81 re-
lating to the Minisiry of Steel and
Mines;

(7) Demands Nos. 85 to 88 re-

lating to the Ministry of Tourism

and Civil Aviation;

(8) Demands Nos. 8¢ to 96 re-

(9) Demand No. 90 relating to
the Department of Klectronies;

(10) Demands Nos. 100 to 102 re-

lating to the Department of Science
und Techonology;

(11) Demand No. 103 relating to
the Department of Space;

(12) Demand No. 104 relating to
Lok Sabhm;

(13 Demanq No. 105 relating to
Rajya Sabha;

(14) Demand No, 108 relating to
the Department of Parliamentary
Affairs; and

(15) Demand No. 107 relating to
the Secretariat of the Vice-Presi-
dent.”

lating to the Departmeni of Atomie

Energy; The motion was adopted.
Demand for Grants, 1978-79 in respect of the Ministries of Communicatsons, Energy, Finance, etc. etc. toted
&y Lok Sabha.
Amount of Demand for Grant Amount of Demand for Grant
No. of Name of Demand on account voted by the House  voted by the House
Demand on 16-3-1978
1 2 3 4
Revenue ital Reven tal
5y & S
MINISTRY OF COMMUNICA~
TIONS
14. Ministry of Communications 91,14,000 2,21.87,000 1,55:70,000  11,00,33,000
15. Ovenseas Communications Ser-
vice . .o 1,88,68,000 1,84,02,000 9/49,42,000 9,20,08,000
6. Posts and qurpln—-ka!ng
Expenses . . 108,84,15,000 544,20,75,000 .
. l’o-h t.l'ld Teel:’ngu—Dm-
tions to Racrve
!’unds and Re‘eaymenu of
eral Re-
venue- 31,08,97,000 . 155,44,06,000 .
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H 2 3 4

MINISTRY OF COMMUNICA-  Revenue Capital Revenue Capital

TIONS—contd. Rs. Rs. Rs. Re.
18. Capital Outlay on Posts and
Telegraphs . . . .. 57,89,73,000 .. 289,48,67,000
MINTSTRY OF ENERGY
28, Ministy of Energy . . 11,28,000 . 56,37,000 -
29. Power Development . . 10,65,28,000  34,96,43,000  53,26,40,000 17W,18.m
30. Coal and Lignite .o 471,15,000 66,16,50,000 23,55,78,000  330,82,52,000
MINISTRY OF FINANCE
g=. Ministy of Finance R 5,61,86,000 . 28,09,28,000 e
g8. Customs . . . . 5,50,%73,000 e 27,53,66,000 e
84 Union Excise Duties . . 8,44,02,000 .. 42,20,08,000 .-
85. Taxes on Income, Estate Duty,
Wealth Tax and Gift Tax . 18,31,78,000 - 41,58,92,000 .
86. Stamps . . . . $,10,1%,000 *21,00,000  15,50,83,000 1,05,00,000
37. Audit . . .. 10,6,97,000 : 51,34,85,000

88, Currency, Cownage and Mmnt . 8,46,45,000  3,63,28,000  42,32,25,000 18,16,41,000

39. Pensions . . . . 11,12,50,000 . 93:37,50,000
40. Opium and Alkaloid Factories  28,61,99,000 $8,62,000 8,36,61,00 1,93,13,000
41. Transfers to State and Union
Territory Governments 280,93,58,000 .. 573,98,62,000 e
439. Other diture of the Mi-
nistry of . 40,65,86,000 304,46,73,000 195,09,30,000  29a,72,67,000
43. Loans to Government Servants,
etc. . . . . . 11,66,67,000 . 58,33,33,000-
MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS
67. Manistry of Law, Justice and
Company Affairs . . 2,85,3%,000 17,000 11,76,73,000 83,000 ,
68. Administration of Justice . 6,42,000 . 32,183,000 .
MINISTRY OF PLANNING
72. Mty of Planning . . 48,000 o !,.l 2,000 ve
73. Statistics . . .« . 2,29.85,000 . 11,49,26,000 .

74 Planning Commission . 79,86,000 . $,99,27,000 .o
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I 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Ra. Rs.
Y OF STEEL AND
99. Department of Steel , . 2,13,61,000 89,8048,000 10,68,05,000  449,02,40,000
80. Department of Mines . . 5,83,000 . 29,17,000 .
8. Minesand Minerals . . 8.75.17,000  10,04,83,000  43,75,85,000  §0,a4,17,000
X OF TOURIIM AND
mm. AVIATH
85. Ministr ofToumm and Civil
Avial . . . 8,90,000 e 44,51,000 .,
86. Meteorology . . . 2,89,52,000 1,30,76,000  14,47,59,000 6,98,82,000
87. Aviation . - . 4,68,78,000 4,60,61,000  83.43,88,000 23,48,04,080
88. Tourism . . . . 78,62,000 56,08,000 3.93,07,000 2,80,16,000
DEPARTMENT OF ATOMIC
ENERGY
94. Department of Atomic Energy  8,57,000 . 42,85,000

95, Atomic Energy Research, Dev-
ent and Industrial
Projects RN 12,05,18,000 82,86,54000  64,75,89,000  69,65,48,000
96. Nuclear Power Schemes . 9,55.50,000  7,80,80,000 $8,77,52,000  39,49,44,000

DEPARTMENT OF ELECTRONICS

9. Departmeat of Electronics . 1,68,86,000  574,40,000  8,44,29,000  8,79,02,000
DMWT OF S?ENGE

o ’ll?mt of.Sa eme -.nd 5,55,60,000 20,83,000  27,78,02,000 1,04,1 7,000
101, Survey of Indis . . 3,26,67,000 . 16,33,33,000 -
102, Grants to Council of Scientific

v and Indwstrinl Research ~  7,68,92,000 o 88,44,57,000 .
DEPARTMENT OF SPACE

mg. Department of Space . ¢ 7:37.91,000 5,24,07,000  $2,39,57,000 26,20,33,000

104. Lok Sabha M . . 83,04,000 .e 3,99,77,000 .
105. Rajya Sabha . . . 33,11,000 . 1,65,53,000 .
108, Dep: of Pardia 4

Affairs . . . 444,000 .. 22,20,000 .
107. Secretariat of the Vice-

President . . 94,000 . 4,69,000 .o




